FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for Corporate Persons)
Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/S PASHUPATI DAIRIES PRIVATE LIMITED

. = " RELEVANT PARTICULARS .

1. | Name of corporate debtor M/s Pashupati Dairies Private Limited

2. | Date of incorporation of corporate debtor 30th December, 2003

3. | Authority under which corporate debtor is | Registrar of Companies, Delhi

incorporated / registered
4. | Corporate Identity No. / Limited Liability U15204DL2003PTC273781
Identification No. of corporate debtor
5. | Address of the registered office and principal office | F-82, 1st Floor, Shivaji Place Rajouri Garden, West
(if any) of corporate debtor Delhi, New Delhi, Delhi, India, 110027
"6. | Insolvency commencement date in respect of 19" May, 2025 (Order uploaded on NCLT portal on 21%
corporate debtor May, 2025)
7. | Estimated date of closure of insolvency resolution | 15" November, 2025 (180" day from the Insolvency
process Commencement date i.e 19" May, 2025)
8. | Name and registration number of the insolvency | CMA Sandeep Goel
professional acting as interim resolution professional | Reg. No: IBBI/IPA-003/IP-N00073/2017-18/10583
AFA Valid upto : AA3/10583/01/300626/301302,Valid
upto 30.06.2026.
9 | Address and e-mail of the interim resolution | 410, Pratap Bhawan, 5 Bahadur Shah Zafar Marg,
professional, as registered with the Board Central Delhi 110002.
Email: - cmasandeepgoel@gmail.com
10. | Address and e-mail to be used for correspondence | CMA SANDEEP GOEL- IRP
with the interim resolution professional STALWART RESOLUTION PROFESSIONAL LLP
SD- 73, Pitampura, Delhi — 110034,
Email: - cirp.pashupati@gmail.com

11. | Last date for submission of claims 02" June, 2025 (14% day from the Insolvency
Commencement Date i.e. 19" May, 2025)

12. | Classes of creditors, if any, under clause (b) of sub- | NA

section (6A) of section 21, ascertained by the interim
resolution professional

13. | Names of Insolvency Professionals identified to act as | NA

Authorized Representative of creditors in a class
(Three names for each class)

14. (a) Relevant Forms and Forms under the IBBI (Insolvency Regulations Process
for Corporate Persons) Regulations, 2016 at Download
section on Weblink: www.ibbi.gov.in

(b) Details of authorized representatives NA
are available at:

Notice is hereby given that the N
Resolution Process of the M/s PASHUPATI DAIRIES PRIVATE LIMITED on 19th May,

portal on 215 May,2025).

The creditors of M/s PASHUPATI DAIRIES PRIVATE LIMITED, are hereby called upon to submit their claims with proof

ational Company Law Tribunal has ordered the commencement of a Corporate Insolvency

2025 (Order uploaded on NCLT

on or before 02 June, 2025 to the Interim Resolution Professional at the address mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may submit the claims
with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its choice of authorised representative
from among the three insolvency professionals listed against entry No.13 to act as authorised representative of the class “Real
Estate Allottees” in Form CA. -NA- :

Submission of false or misleading proofs of claim shall attract penalties.

CMA Sandeep Goel

Interim Resolution Professional

Registration No: - IBBI/IPA-003/IP-N00073/2017-18/10583
AFA No. AA3/10583/01/300626/301302,Valid upto 30.06.2026.

Date: - 22™ May, 2025
Place: -New Delhi
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CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED TRANSCHEM LIMITED
r\::’l% Ch corporate Office: Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032. REGD OFFICE: 304, Ganatra Estate. Pokhran Road Na 1. th:lpat. Thﬂﬂﬂ‘wt - 400 G601, CIN LI#'H]'EIHI'IEE'FEF‘L{H]‘IHZHI?.TEI' 0F2-2547 TUTT Fax: D2Z-254T BEOY
Iﬂ . . L . . . Website: www.transchem.net Emall: secretaryi@itranscham.onet
0 Branch Office: 2nd Floor, JJ Tower, 59-Rajpur Road, Adjoining Ram Tirath Aashram, Opp. Sachivalaya Main Gate, Dehradun- 248001. ; ; ;
Branch Office: 21/1387, First Floor, Court Road, Opp. RG Palace, Saharanpur (UP) - 247001. Statement of Audiied Financial Resulis for ths Quarier and Year Ended 315t March 2029 {%, in Lakhs, unless clherwise staled)
Contact No: Mr. Varun Partap Vohra , Mob. No. 8477000713, 7696055552. z Quarber Ended Yoar Ended
f
E- AUCTION SAI.E NOTICE FOR SALE OF IMMOVABI.E PROPERTIES No. PARTICULARS Jist March 2025 | 3131 December 2024 | 313t March 2024 | 315t March 2025 [ 31st March 2024
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of VAudited) (Unaudited) (Audited) [Auditad) {Audited)
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. 1 | Tolal Income (Met} : 398,61 239.96 257.30 1,196.29 TELTO
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties Z | Net Profit | (Loss| for the period'year (before fax and exceptional items) 107.82 185.45 170.78 0620 SE5.30
mortgaged to the Secured Creditor, the Physical possession of which has been taken by the Authorized Officer of Cholamandalam Investment And Finance 3 | Met Profit | (Lossj for the pariodiyesr (hefore tax afer exceptional Rems) 107.82 16545 170.78 706,20 365.30
c Limited th hall be referred herein aft Chol dalam I t t And Fi c Limited. The S d Assets will b Id 4 Mot Profit | [Loss) for the periodiyear (after tax and excepfional Hems) 1498 130.94 125.3% 532.59 420.34
C om.pany m!| ,? ) e.same s_ a:, e reierre ereina e.r gs olamandalam Investment And Finance Company Limited. The Secured Assets will be sold on 5 | Totsl Comprahensive income for the periodiyear [Comprising profit for
‘As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction. ihe period aMer tax and ather comprehensive incomellass) after tax) BT.80 133,66 182,37 166,94 980,38
It is hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com & | Paid up Equity Share Capital (Face value T10\- per shara) 1,224.00 1,224.00 1,224.00 1,224.00 1,224.00
Date & Amount Reserve Price, E-Auction Date & Time, T Dt:he.r Equity (as per last audited balance sheet) - - - &, 707 .54 6,340.60
Accountlgl\(l)c:.:()anrName of as per Descriptions of the Earnest Money EMD Submission § E;?':fﬁ:[;ﬁ}iﬁ:ﬂﬂ::;?m of R0 each
T Frarer Mo’r teagors Delr}lancllé‘l;tlce Property/Properties Deposit & Bid !ncre- : Las:_Dat;, . [ Basic EPS [in €) 0,60 113 4 1% 47 3,43
/S ( ) ment Amount (|n RS.) nspection Date [if} Dillubed EPS lin [] .60 1143 .02 4737 143
LoanNo. XOHESRH00002835427, 17/10/2022 Private Plot No.17, Measuring 100 Sq. Yds. Or| Rs, 32,50,000/ - 27-06-2025 H_m " "' ) )
HE02SRH00000002561 Rs.20,71,463/- |83.61 Sq.mirs, Comprised In Khasra No. 274 &| - o 4 55 g /. | 11:00AM. to LOOPM. 1) The Audited Financlal Results of Transchom Limited (the Company’) for the quarter and year ended 31st March 2025 have been reviewed by the Audit Committoe and subsequantly
Borrower and Co-Borrower : as on 11/10/2022 | 332, Situated At Village Dabki Junnardar, Parg- 1ES 26-06-2025 approved and taken on record by the Board of Directors in their respective meatings held on 20th May 2025,
1. HARI SEN SINGH S/0 SH. RANJIT SINGH | With Further Interest | ana, Tehsil And District Saharanpur, Registered Rs. 50,000/- | 10:00 A.M. to 5:00 P.M. 2) The above is an extract of the detailed farmat of Financial Results for the quarter and year ended 31st March 2025, filed with the stock exchange under Regulation 13 of SEBI [Listing
2. KUSUM KW/0 HARI SEN SINGH and Charges Thereon | As Per Sale Deed Bearing No. 9246 Dated As Per Appointment Obligations and Discloswre Requirements) Regulathons, 2015, Tha full format of the Financial Results for the quarter and year anded 31st March 2025 are avallabde on Stock Exchange
3. PREM SINGH S/0 SH. SHIV RAM SINGH 14/12/2015, Book No. 1 Volume 4893 Pages wehgite vz www bselndia.com and Company's webafte waw transchem met,
R/0 Village Dabki Junnardar, Bajoria Road, Saharanpur 247001 | 133 To 160. Bounded As: East: Road 18 Ft. Wide 3) The Audited Financial Results of the Company have been prepared in accordance with the recognition and measurement principles laid down in the applicable indian Accounting
Uttar Pradesh. ALSO AT:- H N Naya, Shivaji Marg, Police Station West: Pr ) fty Of Oth r N' ith: Plot N. 16' Standards (Mind-AS™) as prescribed under section 133 of the Companies Act 2013, as amended, read with relevant rules thereundar and in forms of Regulation 33 of the SEBI [Listing
Gosaingang T.ehsil Moh.anlalgan' 6istrict- LUCkI:IOW 226-501 €s ” operty ers, North: Flot No. 19, Obligations and Disclosure Reguiremants) Regulations 2015, as amended,
' ), South: Plot No. 18 Of Sh. Ashu and Smt. Nanda. 4] The figures for the quarter ended $1st March 2025 and 31st March 2024 mentioned in the above financial results ars the balancing figures between the audited figures for the whole
4. PREM SINGH S/0 SH. SHIV_RAM SINGH - financlal year(s) and the reviewed fgures publiahed up to the third guarter af the sald linanclal years.
5. M/S SINGH ENTERPRISES Through Its Prop (HARI SEN SINGH) Near Arbi Madarsa, Dabki Junnardarsaharanpur 247001 Uttar Pradesh Eor Transcham Limited

2 =] sd-

Mahezh Suresh Rananavre
= Whale Tima Director
—=1 DIN: 0% 206631

l THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002. J Place: Thane

1. Allinterested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ & https://www.cholamandalam.com/news/auction-notices. Date : 20th May 2025
2. For details, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 / 6374845616,

Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction training alone, contact M/s. Procure247; Vasu Patel - 9510974587
3. Forfurther details on terms and conditions please visit https://chola-lap.procure247.com/ & https://cholamandalam.com/news/auction-notices to take part

in e-auction. Authorised Officer
Date : 22-05-2025, Place: Saharanpur/ Delhi/ Lucknow M/S Cholamandalam Investment and Finance Company Limited

=
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& PRINCE

PIPING SYSTEMS

CIN: L24200MH1937PLC002700 _— ;
Registered Office: Colgate Research Centre, Main Street, Hiranandani Gardens, Powai, Mumbai 400 076 Regd Off: Survey No, 132/1/1/3, Athal rﬂal:l,_ Village Athal, Narql"_s'!”aﬂa' Dadra Nagar Havell _.395235
Email Id: investors_grievance@colpal.com Website: www.colgatepalmolive.co.in Corp Off: 8th Floor, The Ruby, 29, Senapati Bapat Marg, (Tulsi Pipe Road), Dadar West, Mumbai 400028
Tel: +91 (22) 6709 5050 _Tal No.: DEE_-EiEﬂ? 2222 | Fax No.: 022 6602 E;ED |
EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND Email id.: investor@princepipes.com | Website: www.Princepipes.com
YEAR ENDED MARGH 31. 2025 CIN: L26832DN1987PLC005837
(Rs. in Lakhs) EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER
Quarter | Quarter Quarter | Year [ Year AND AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED MARCH 31.. 2025
Ended Ended Ended Ended Ended Rs iy il
Particulars March December March March March i
31, 2025 . 31,2024 31,2024 | 31,2025 | 31,2024 ar B il Theee months | Three months | Three maonths viaar Ended. | Vear Ended
_ | (Audited) | (Unaudited) = (Audited) | (Audited) | (Audited) N 315_"F3325 31'3"?';324 % Egld;gzd 11.03.2025 | 31032024
'1 Revenue from operations 1,46,251 1,46,184 1,49,001 6,04,017 5,68,043 ruﬁ;fl.rlﬂeﬂ] |'Uﬁ.;:LI;:i|ted] iﬂlriarjﬁite:l} [Audited) (Audited)
2 Profit Before Exceptional ltem and Tax 47,762 43,252 51,136 1,92,984 1,80,083 : : :
3 Profit Before Tax (After Exceptional Items) 47,762 43,252 51,136 1,92,984 1,78,133 1. | Revenue from Operafions 7,196.54 5,777.24 740129 |25230.16 | 25687.48
4 Net Profit After Tax for the period 35,500 32,278 37,982 1,43,681 1,32,366 2. | Net Profit | Loss) for the period "
’ ’ ’ 7 T ; ; . 2994 251.85 723.24 odB.47 2.258.41
5 Total comprehensive income for the period 35,118 32,278 38,005  1,43,299 1,32,389 (before Tax, Exceptional andfor Exiraordinary flems# ) ? | et ’
6 Paid-up Equity Share Capital 2,720 2,720 2,720 2,720 2,720 3. | Net Profit / (Loss) for the period before tax
(Face value: Re 1/- per share) \after Excepbonal andlor Exfraordinary items ) 20936 (251 .85 723.24 RE8.47 2437 68
7 Reserve excluding Revaluation Reserve - - - 1,63,727 1,84,716 4. | Net Profit | (Loss) for the period after tax _
s ; 241.78 204 .24 54648 431,36 1,524 97
8 Basic and Diluted Earnings per share 13.05 11.87 13.96 52.83 48.67 {after Exceptional andior Extraordinary ems ) ': ] '
(of Re 1/- each) _ 5 |Tatal Com . . ,
L . . . . . . | Tot prehensive Income for the period ﬁ
Notes: [Comprising Profit{Loss}) for the period (after tax) and 243.30 (204.24) 582 60 430.93 1,604.40
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation | Uther Camprenensive Income (after taxj] = i} . i .
33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Quarterly Financial 6. | Equity Share Capital {Face value of Rs 10/- each) i 10561 110561 1105 61 110561 110561
Results are available on the website of the Company at https://www.colgatepalmolive.co.in/ and on the websites of the Stock 3 : s : LE L
Exchanges where the shares of the Company are listed i.e. https://www.bseindia.com/ and https://www.nseindia.com/. T ﬁ;‘;‘"ﬁir-f;ﬂﬁ?ﬂ%giﬂ;ﬁ?&:gfﬁpﬁ;iﬂ?m 1465870 | 1439849
| i | ! ’
2. The Company has declared a Second Interim dividend of Rs. 27/- per share aggregating to Rs. 73,436 Lakhs on May 21, 2025 i [Eaniae I:rer Share (of Rs. 10/- ach] .
for FY 2024-25 which will be paid on and from June 16, 2025. The Board of Directors at its meeting held on October 24, 2024 ' (for -:nrg‘lltinuing ém:i u:lisc-nntinued Dner'aﬂnns] =
had earlier declared the First Interim Dividend of Rs. 24/- per share aggregating to Rs. 65,277 Lakhs for the FY 2024-25 which 1. Basic [E:(E'Uljir-'lg- excaptional item) 510 (4.85) 4.94 340 14.58
was pald on and from November 21, 2024 2. EaEi‘E [irlﬂll-lding ﬂEGEFJtiElI‘IEF lt-E!-!TI] 219 I_i_HE] 404 39':' 1651
Colgate-Palmolive (India) Limited J. Diluted {excluding exceptional item) 219 (1.85) 4 54 3.90 14,88
Prabha Narasimhan 4. Diluted|including exceptional item) 214 (1.85) 494 3.80 16.51
Mumbai Managing Director and CEO Notes:
Mav 21. 2025 DIN : 08822860 1. Theabowa is an exdract of the detailed format of the standalone for the quarier and year ended 31zt March 2025, filed with the Stocs Exchanges under Regulation
y <1, ) J3of the SEBI (Listing Obligations and Disclosure Requiremenls) Requiations, 2015, The full format of the Standalone Financial Results for the quarter and year
ended 31stharch 2025 is available on the Stock Exchange website www.bzeindia.com, www nseindia.com and Company’s wabsite www. princepipes.com.
Z. The abaove results were reviewed by Audit Commettee and approved by the Board of Directors at their respectve meetings held on 21.05.2025 and have been
audited by the Stalutory Auditors of the Company.
3. Figures forthe quarierended 31.03. 2025 and 31.03.2024 represents the difference between the awcited figures in respect 1o the full financial year and published
|£:_.:.-u. HEH“ HBHSINE HN“NBE LIMITE“ figures of period ended 31.12-2024 (limited reviewsad) and 31.12.2023 {limited reviewed)
i i : e e il 4. Tha lagal matter between Company, Ruby Mills Limited and Mindset Estatas Privata Limited {Daveloper) has boen amicably resalvad and the Corporate Offica
NORTHERN RAILWAY Registered Office: 09, Community Cenire, Basant Lok, Vasant Vinar, New Delhi-110037. sifuated at. The Ruby, Dadar, Mumbai has now been registered in the name of the Company, Exceptional item for the year ended 31.03.2024 represents net gain
CORRIGENDUM Branch Office: A~ Third Floor. Sector-4, Noida-20#301. of INR 179.23 million towards settlement of above matter and it is based on the valuation report obtamned by the Company,
Ref: :11;en-?jer “ﬂhﬁg?%ﬁgzgi 5-2@3255?;3}55.&4.24325 CORRIGENDUM §. The Board of Derectors of the Company at its meeting hedd on 21.05. 2025 have recommended a final dividend of Rs (.50 per share of face value of Rs 10/-each
(HTender Na, 16255079 due on 30.05.2025, e 3 A - L ; for the year ended 31,03, 2025 which is subject to shareholders approvalin ensuing annual general meeting,
- : A This is in reference fo the Aucbon Notice adverisement published m this newspaper on S . : : ; : : ’
e Eéﬁ:”ﬁf RUGRSA Dy AL CHlN: e S ARG S 14_[]5_51'_:35 against the hum:m Manoj ﬂumar.v[Luan Ale HE?IHHFH'DH'FD\UIEEWHDE‘EEE'EI k. 6. 5225- l;:urg::;lg{" L;.ﬁ Gg:ﬂrrr'lﬁr:;.lri :ngrl:?:-fc; manufacturing and sefling of Pipas, Fittings and allied products in India. It comprizes of Pipes and Fittings, Bathwarg
0Z. Inreferance io above lender, Specifications has been revisad. which at the bottom correct Authorsed officer’s detass |s “Shekhar Sagh, Mob. - 9711522275 E- : T“I‘m = ¥ fair ; F bR G S
A8 cthar lerms & condifions remain unchanged, — mail shakhar sir'r",h@r.:ernhﬂ.mm Rest ather detai will reman the same. . Thefigures for the pravious panods have hl’:'i-:‘-"l'egr'i‘sdpﬂ wherever necessarny, EIH_L]; E : : o ’
The Corrigendur Fs bean publsied on wehsile Wt ing ps. gov.in : 3 4 b or and on Dena oar
= 1494/2025 Date: 22-May-2025 For Hero Housing Finance Ltd., Authorised officer 7 a1 it :
Place: Delhi/NCR “Shekhar Singh. Mob.- 9711522275, Eﬁr%‘{l“:ﬁl:ﬂ Pelfds Fpou At Fislios Kl
E-mafl: shekhar.singh@herohfl.com Date :.Mayr 21, ?ﬂ}ﬁl _E-:?ﬁ.: .lr-" : h"'r; | Jayant Shalmji II:_hhada
Place : Mumbai Elr 5 1d il Chairman & Managing Director
e - (DIN: D0013206)
FORM A o
AL ARG RELIGARE ENTERPRISES LIMITED RELIGARE
{Under Regulation 6 of the Insolvency and Bankruptey Board of India CIN: L74899DL19B4PLC146935
I n Resolution P for C Pe Regulations, 2016 N .
["“h"“"" D t ETE "5’ } Regd. Office : 1407, 14th Floor, Chiranjiv Tower, 43 , Nehru Place , New Delhi - 110019 Valuey that.bind
M/S PASHUPATI DAIRIES PRIVATE LIMITED Statement of Standalone and Consolidated Audited Financial Results for the Quarter and Year Ended March 31, 2025
RELEVANT PARTICULARS
|1, |Mame of corperiate delitns Mis Pashupatl Dairies Privale Limited {R.E in LEkhS, unless otherwise Etﬂf!d]
{12, 1Dale of incorperation of corporate debeor [ 30® Dagember, 2003 7 1 B
(3, Ausarily under which corporale debloris - | Regisirar of Companies. Delhi Standalone _ Consolidated
| lincarparaied | mgistered
| (4 IComparats enbly Mo, / Limited Lality | U352040L2003PTC2T3781 Quarter Ended Year Ended Quarter Ended Year Ended
| [dentitcation No. ol carparate deblor e [ |
5 Tairess o1t regsiered offoe and ——[Foi. ot Fior, ShivaF e Foaeurt Garden, Wee Particulars March 31, | December | March31, | March31, | March31, | March31, | December | March31, | March31, | March 31,
|peinpal offce (i any) of corporaby deblor | Dulhi, New Delti, Dets, India, 110027 ..
B [Inscivency commercament g i fespect | 197 May, 2025 (Oner ploaded o NCLT por on 2025 31, 2024 2024 2025 2024 | 2025 31, 2024 2024 2025 2024
ol S :ulm:l-::ull:r 214 May, 25 i i 1 i i
2 _EWJ:"*,L T of Goaore & evarey | 155N fﬂ",,ﬁ 325 1900 a6y o Bt Tsahvency (Audited) | (Unaudited) | (Audited) | (Audited) | (Audited) . (Audited) | (Unaudited) | (Audited) | (Audited) | (Audited)
___rasobulion process Gemmencemend dabe i.e 158" May, 2025) '
5. [Nae and regtabin nrr of e Chk Sandesp Gasl 1 | Total Revenue from Operations 2.76 3.76 323.29 625.67 1.178.10 | 2,02.840.20 | 166442599 | 1,85568.95 | 73542364 | 6,23478.61
ol 2 | Net Profit / (Loss) for the quarteriyear (before Tax, (514.86) | (1.33593) | (1.499.07)| (4111.74)| (7.187.55)| 2221114 (7.890.41) 606.20 | 24,330.01| 21734.04
| _ :’n:ﬂ"I‘-‘iﬂ'-’g-ﬂﬂﬁﬂlﬁrﬂﬂlﬁﬁi-‘—?ri upte 3008 2025 Excephional and for Extraordinary ltems, and share
[ [ssotonprossions, e g GurmmDep i in loss of oint venture) | |
e L e a0 3 | Net Profit / (Loss) for the quarter/year befors Tax |  (514.86) | (1,23503) | (1.490007)| @ 111.74)| (718755 | 2221114 (789041)| 2364082| 2433001 4476866
Icormespondence with e inlerim resolution | STALWART RESOLUTION PROFESSIONAL LLP (after Exceptional and /or Extraordinary ltems and
(e s share in ossof it enture) |
| ————— it s i 4 | Total Comprehensive Income for the quarterfyear | (1,805.93) | (1,344.87) | (1,515.12)| (3,800.02) | (6,582.30) | 17.707.29 | (7,977.54)| 20855.00| 25119.71| 40,183.22
2. |Claszes of craditors, if any, und NA T d Non-Caontrolling Interest
" |15y of ubseciion (&) of section 21, __| {after Tax and Non-Controlling Inerest) | ) I R S I (N (S S S
Tﬂg:gj&;m the: intierirn resoiton 9 | Equity Share Capital (Paid-up) 33,065.37 33,0680.57 32.972.12 33,085.37 3297242 33.08537 33,060.57 3297212 33.065.37 3287212
o T s - : : : : i
ol A o 6 | Other Equity (Excluding Revaluation Reserve) as 1,75,91259 | 1,79,344.32 21851693 | 2.01.342.00
Riapresantativa of creciors in a ciass shown in the Audited Balance Sheet
] !l. Threa namess for each olass ) : .
Lol it L‘,ﬁfg:',fﬂ'mfﬁ':'%ﬁ;;r;fg?;&f’mEm 7| Eamings Per Share (EPS) before and after
T L _Extrat}rdlnar'_u.f items (of Bs 10/- each, fully paid up) . N
Lok a. Basic EPS (Rs) (0.54) (0.41) (0.45) (1.14) (1.98) | 3.00 (1.30) 3.80 3.79 7.13
| Motice is hereby grven that the Natans! Company Law Tribimal has ordered the commencament : . ' : : |
- of a Corporate Insoivency Resciubon Process of the Mis PASHUPATI DAIRIES FRIVATE b. Dilut . . | 4 114 i X : Th = 07
| LIMITED an 14th May, 2025 (Order uploaded en NCLT partal an 215t May 2025) Leified E0S (9) [0:4) 041 | (0.45) tit) 1) ] e [1.20) 378 ks i
| The craditors of Mis PASHUPAT] DAIRIES PRIVATE LIMITED, are hereby cafied upon to submit The above is an extract of the detailed format of Quarter and Year Ended Financial Results filed with Stock Exchanges under Regulation 33 of the SEBI (Listing Cbligations and Disclosure Requirements)
| 1heir claims with proof on or before 0Znd June, 2035 to the Inferim Resolufion Professional at the : . : ] ] : ! , - ; L
| address mentioned againstentry No. 10, Regulations, 2015. The full format of the Quarter and Year Ended Financial Resuits is available on the Company’s website www.religare.com and Stock Exchanges’ website www.nseindia.com and
| The financial craditors shall submit thair claims with proof by elecironic means anly. All ofher www.bseindia.com.
 credibors may submit the claims with proaf in peeson, by post of by electrons: maans.
| Afinancial credilor befonging 1o a Gass, 35 listed against the entry Mo, 12, shall indicate s chaice For and on behalf of the Board of Directors
| of autharised representabive from amang the thrge insolvency professsansls ksted against endry 1:”
| Mo 13 10 act as authorsed representative of the class “Real Eslale Allotheas” m Form CA. MA- s
| Submission of fatse of misheading procks of claim shall altract penaltes Place: New Delhi Praveen Kumar Tripathi
_— Rmﬂmﬂs:'::;;i :ﬁ:: Date : May 20, 2025 Non-Executive Chairperson & Independent Director
| Date: 22.05.2025 Registration No; - IBENPA-DDIP-NO0OT 3201 T-18M10583 ; T 2 saoE . T
| PRt e Dbl AFA No. AAY/10583/01/300826/301302 Valid upto 30.06.2026 Phone: 011 - 42725676 | Website: www.religare.com | E-mail: investorservices@religare.com
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CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED | TRANSCHEM LIMITED f |
fff...t.,_ Corporate Office: Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai 600032. RERDOEFIGE: A0, Sanrd Evade, Fokhig Tﬁﬂfﬂfﬂaxﬁﬂf{Eﬂ.ﬁ?hﬁﬂsﬂﬂmﬂfm”‘m' L L e
\"‘fff 0 Branch Office: 2nd Floor, JJ Tower, 59-Rajpur Road, Adjoining Ram Tirath Aashram, Opp. Sachivalaya Main Gate, Dehradun- 248001. iy e } y ry :
: b Branch Office: 21/1387, First Floor, Court Road, Opp. RG Palace, Saharanpur (UP) - 247001. o e B e 7. in Lakhs, unless otherwise stated)
) ' Contact No: Mr. Varun Partap Vohra , Mob. No. 8477000713, 7696055552. . Quarter Ended Year Ended
E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES ) BARTICULARS i1s1 March 2025 | 31s1 December 2024 | 31st March 2024 | 3151 March 2025 | 31st March 2024
E-auction Sale Notice for Sale of Inmovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of {Audited) {Unaudited) (Audited) (Audstad) {Audited)
Security Interest Act, 2002 read with proviso to Rule 8 (6) of the Security Interest (Enforcement) Rules, 2002. 1 | Total Income {Meth 384.61 239.96 257 .30 1,116.28 TE0.70
Notice is hereby given to the public in general and in particular to the Borrower / Co-Borrower/ Mortgagor (s) that the below described immovable properties 4 | Nat Prof -: (Loss) for the periotyear (bafore tax and sxceplional items) 107.82 185.45 170.78 706,23 6530
mortgaged to the Secured Creditor, the Physical possession of which has been taken by the Authorized Officer of Cholamandalam Investment And Finance 3 | Net Profit / [Loss) for the periodiyear {before {ax afier axceptional items} 107.82 185.45 170.78 706.23 85.30
C Limited th hall be referred herein aft Chol dalam I t t And Fi c Limited. The S d Assets will b Id d Wet Profd | [Loss) for the perlodiyesr (after tax and exceptionsl ifems) 72.98 138.04 125.39 522,58 420.34
C om_pany m!| ,:a ) e.same s_ a:, e reierre ereina e.r ES olamandalam Investment And Finance Company Limited. The Secured Assets will be sold on S | Total Camprehansive Wcore for the paricdlysar (Gomprising profit for
As is where is”, “As is what is”, and “Whatever there is” basis through E-Auction. the pericd after tax and other comprehensive incomallloss) after tax} 67.80 133.66 382.37 366.94 980.38
Itis hereby informed to General public that we are going to conduct public E-Auction through website https://chola-lap.procure247.com 6 | Paid up Equity Share Capital (Face value T10(- par share) 1,224,00 1,224.00 1,224.00 1,224,000 1,224.00
Date & Amount Reserve Price, E-Auction Date & Time, T I;'Ithe_r Equity (as per last awdited balance shaatl) - - - E,707.54 &,340.60
AccountBl\(l)c:..‘oaJ;IrName of as per Descriptions of the Earnest Money EMD Submission - ﬁﬁ?':fﬂﬂ:f;ﬁ:‘;ﬁ:f:::;ﬁ:m =Rl owh
GoNBOIToNaT] Mo’r teagors DelT;smlI:;“(%t)lce Property/Properties Deprzlt & Bltd !ntl:{e- Inslzzii?):tg,ate [il Basic EPS fin ) 0.60 113 1.02 427 143
ment Amount (in Rs.) P (i} Diluted EPS {in &) B.60 113 1.02 a7 143
Loan No. XOHESRH00002835427, 17/10/2022 Private Plot No.17, Measuring 100 Sq. Yds. Or| Rs. 32,50,000/- 27-06-2025 Note:
HE02SRH00000002561 Rs. 20,71,463/- | 83.61 §q.mtrs, Comprised In }_(hasra No. 274 & Rs. 3,25,000/ - 11:00A.M. to 1:00 P.M. 1] The Audited Financlal Results of Transchem Limited (the Company”) for the quarter and year ended 39st March 2025 have been reviewed by the Audlt Commitiee and ssbsequently
1. HARI SEN SINGH S/0 SH. RANJIT SINGH | With Further Interest | ana, Tehsil And District Saharanpur, Registered Rs. 50,000/- | 10:00 A.M. to 5:00 P.M. 2) The abave is an extract of the detailed format of Financial Results for the quarter and year ended 3158 March 2025, filed with the stock exchange under Regulation 33 of SEBI [Listing
2. KUSUM KW/0 HARI SEN SINGH and Charges Thereon | As Per Sale Deed Bearing No. 9246 Dated As Per Appointment Dbligations and Discioswra Raquirements) Ragulations, 2015, The full farmat of the Financial Results for tha quarter and year ended 315t March 2025 are available on Stock Exchange
3. PREM SINGH S/0 SH. SHIV RAM SINGH 14/12/2015, Book No. 1 Volume 4893 Pages wabsite wiz. www. bseindia.com and Company's website waw.transchem.net,
R/0 Village Dabki Junnardar, Bajoria Road, Saharanpur 247001 | 133 To 160. Bounded As: East: Road 18 Ft. Wide 3] The Avwdited Financial Results of the Company have been prepared in accordance with the recognition end measurement principles lzid down in the applicabls Indian Accounting
Uttar Pradesh. ALSO AT:- H N Naya, Shivaji Marg, Police Station West: Pro .erty of Othe'rs N(')rth' Plot N.o 16' Standards (Ind-A5"] & prescribed under section 133 of the Companies Act 2013, as amended, read with rebevant rules thereunder and bn lerms of Regulstion 33 of the SEBI [Listing
Gosaingang, Tehsil Mohanlalganj, District - Lucknow 226-501 - Plot £Sh. Ashu and da. | Obligations and Disclosure Reguirements) Reguiations 2015, as amended,
' ' South: Plot No. 18 0f Sh. Ashu and Smt. Nanda. 4] The figures for the quarter ended 31st March 2025 and 31st March 2024 mentioned in the above financial results are the batancing figures bebween the atdited figures for the whole
4. PREM SINGH S/0 SH. SHIV_RAM SINGH - financial year(s) and the reviewed figures published up to the third guarter of tha said financial years.
ALSO AT:- House No B'193, Gall No 5, SubhaSh MOha"a, North Ghonda, Yamuna Nagal’, See|ampUI’, Shahdal’a North East Delhi 110053 5] Tha pmwnuﬂ Mmﬁiﬂarli nuembers have besn regmupeﬂl marranged wharever NECessary to confirm the current Mn”@ﬂr’i FFE'EEM-B“EIFI
5. M/S SINGH ENTERPRISES Through Its Prop (HARI SEN SINGH) Near Arbi Madarsa, Dabki Junnardarsaharanpur 247001 Uttar Pradesh Eor Teanschens Limilted
| THIS IS ALSO A STATUTORY 30 DAYS SALE NOTICE UNDER RULE 8(6) OF SECURITY INTEREST (ENFORCEMENT) RULES, 2002. | ; IEI : ] IEI Sd-
— - — - Place: Thane = Mahesh Suresh Rananavre
1. Allinterested participants / bidders are requested to visit the website https://chola-lap.procure247.com/ & https://www.cholamandalam.com/news/auction-notices. Cabe ; 200k May 2025 ] » Whale Time Diseclar
2. Fordetails, help, procedure and online training on e-auction, prospective bidders may contact Mr. Muhammed Rahees - 8124000030 / 6374845616, IEI —1 DIM:DET96EI
Email id: CholaAuctionLAP@chola.murugappa.com. For eAuction training alone, contact M/s. Procure247; Vasu Patel - 9510974587
3. Forfurther details on terms and conditions please visit https://chola-lap.procure247.com/ & https://cholamandalam.com/news/auction-notices to take part
in e-auction. Authorised Officer
Date : 22-05-2025, Place: Saharanpur/ Delhi/ Lucknow M/S Cholamandalam Investment and Finance Company Limited

W PRINCE

PIPING SYSTEMS

CIN: L24200MH1937PLC002700 T :
Registered Office: Colgate Research Centre, Main Street, Hiranandani Gardens, Powai, Mumbai 400 076 Regd Off: Survey No. 132/1/1/3, Athal mad.. Village Athal, NE‘”‘?""_S'W&SSE- Dadra Nagar Havell ‘_395235
Email Id: investors_grievance@colpal.com Website: www.colgatepalmolive.co.in Corp Off: 8th Floor, The Ruby, 28, Senapati Bapat Marg, (Tulsi Pipe Road), Dadar \West, Mumbai 400028
Tel: +91 (22) 6709 5050 Tel No.: 022-6602 2222 | Fax No.: 022 6602 2220
EXTRACT OF AUDITED FINANCIAL RESULTS FOR THE QUARTER AND Email id. investor@princepipes.com | Website: wwiw.Princepipes.com
YEAR ENDED MARGH 31. 2025 CIN: L26932DN1987PLC005837
(Rs. in Lakhs) EXTRACT OF STANDALONE UNAUDITED FINANCIAL RESULTS FOR THE QUARTER
Quarter | Quarter = Quarter | Year |  Year AND AUDITED FINANCIAL RESULTS FOR THE YEAR ENDED MARCH 31, 2025
Ended Ended Ended Ended Ended Re in mil
Particulars March December March March March I T
31, 2025 . 31,2024 . 31,2024 | 31,2025 | 31,2024 Sr. Particulars Thaets months | Three manihs | Three manlis Year Ended | Year Ended
. (Audited) (Unaudited) (Audited) (Audited) (Audited) N ended ended ended 3 :
"1 Revenue from operations | 146,251 146,184 149,001, 6,04,017| 568,043 ’ 31032025 | 31122024 | 51032024 | "0 SEOP | % Lt
P 70, 40, Bhd A 00, (Unaudited) | (Unaudited) | (Unauditeg) | UGS | (Audiled)
2 Profit Before Exceptional ltem and Tax 47,762 43,252 51,136 1,92,984 1,80,083 -
3 Profit Before Tax (After Exceptional ltems) 47,762 43,252 51,136 1,92,984 1,78,133 1. | Revenue from Operations 7.196.54 6, 777.24 7401.29 | 2523316 25,687.48
4 Net Profit After Tax for the period 35,500 32,278 37,982 1,43,681 1,32,366 2. | Net Profit / (Loss) for the period :
’ ’ ’ e o - f : 209,36 (251,85 723.24 hB8.47 2,258.41
5 Total comprehensive income for the period 35,118 32,278 38,005 1,43,299 1,32,389 (Defore Tﬂf. Exceptional andfor Extraordinary items# ) )
6 Paid-up Equity Share Capital 2,720 2,720 2,720 2,720 2,720 3. | Net Profit / {Loss) for the perod before tax
(Face value: Re 1/- per share) (after Exceptional and/or Exiraordinary tems | 29936 (251 85) 723.24 58847 2 437.68
7 Reserve excluding Revaluation Reserve - - - 1,63,727 1,84,716 4. | Met Profit/ (Loss) for the period after tax
: ; ! 1. 1,524.97
8 Basic and Diluted Earnings per share 13.05 11.87 13.96 52.83 48.67 (after Exceptional andlor Extracrdinary Hems | HLT8 | (20424) | 54648 | 431 8249
| (of Re 1/- each) | . . . 5. | Total Comprehensive Income for the period _
Notes: [Comprising Prafit{Loss) for the period (after tax) and 243.30 (204.24) 582.60 430.93 1,804.40
1. The above is an extract of the detailed format of Quarterly Financial Results filed with the Stock Exchanges under Regulation Other Comprehensive Income (after tax)]
33 of the SEBI (!_isting Obligations_and Disclosure Requirements) Regulations, 201_5. The_fuII format of the Qu_arterly Financial 6. | Equity Share Capital (Face value of Rs 10/- each) 110561 1105 61 1105 61 110561 110561
Results are available on the website of the Company at https://www.colgatepalmolive.co.in/ and on the websites of the Stock s S — : .
Exchanges where the shares of the Company are listed i.e. https://www.bseindia.com/ and https://www.nseindia.com. 7. | Reserves (axcluding Revaluation Reserve) as shown 45870 | 14.338.42
T _ in the Audited balance sheet of the previous year) e ]
2. The Company has declared a Second Interim dividend of Rs. 27/- per share aggregating to Rs. 73,436 Lakhs on May 21, 2025 8. {Eamings Per Share (of Rs. 10/ 63 ) = -
for FY 2024-25 which will be paid on and from June 16, 2025. The Board of Directors at its meeting held on October 24, 2024 ' (for mﬁtinum a;;j dimminluéd operations) —
had earlier declared the First Interim Dividend of Rs. 24/- per share aggregating to Rs. 65,277 Lakhs for the FY 2024-25 which 1. Basic (excluding exceptional item) 9 14 (1.85) 4.04 340 14 B8
was paid on and from November 21, 2024. 2. Basic (including exceptional item) 219 (1.85) 494 3,90 16,51
Colgate-Palmolive (India) Limited 3. Diluted {excluding exceptional item) 219 (1.85) 484 390 14.88
4. Diluted(including exceptional item 219 [1.85 4 94 3,90 16.51
Prabha Narasimhan [ 9 2 ] ) -
Mumbai Managing Director and CEO Notes: _ , o
May 21, 2025 DIN : 08822860 1. Theabove is an exiractof the detailed formatof the standalone for he quarter and year ended 315t March 2025, filed with the Stock Exchanges under Regulation
’ ) 33 of the SEBI [Lizting Obligations and Disclosura Reguiremnents) Requiations, 2015, The full format of the Standalone Financial Results for the quarter and year
ended 31sthviarch 2025 is available on the Stock Exchange website www baeindia, com, www nseindia com and Company’s wibsite www. princepipes com
2. The above resulls were reviewed by Audit Committes and approved by the Board of Directors al thair respactve meatings held on 21.05.2025 and have been
audifed by the Statutory Auditors of the Company.
Ee— 4. Figuresfor the quarier ended 31,03 2025and 31.03 2024 reprasents the difference belween the audited figures In respect o the full financial year and published
| N HEH" Hu“smﬁ Hmci L[M"’En figures of period andad 3112 2024 (limited reviewad) and 31.12.2023 {limited reviewad).
TEEr T : i : 4. The legal matter betwean Company, Ruby Mills Limided and Mindset Estates Private Limited {Developer) has been amicably resolved and the Corporate Office
NORTHERN RAILWAY Registered Office: 09, Community Centre, Basant Lok, Vasant Vinar, New Delhi-110057. sifuated al. The Ruby, Dadas, Mumbai has now been registared in the name of the Company, Exceptional item for the year ended 31.03 2024 represents net gain
CORRIGENDUM Branch Office; A-6. Third Ficar, Sector4, Noida-201301, of INR. 179.23 million towards settlement of above matter and it is based on the valuation report obtained by the Company.,
Ref: 1) Eir&nn&r r;lq-:::ulb-:c;glcggj;?g?ﬁﬁﬂé?g EEEIEJH 04,2025 CORRIGENDUM j 5. The Board of Derectors of the Company at its meeting hedd on 21,05, 2025 have recommended a final dividend of Rs 0,50 per share of face value of Rs 10/-each
i} Tender No. 1525 ue on 30.05. 2025, | bl s o gy i 2 for the year ended 31.03.2025 which is subject to sharaholders approval in ensuing annual general meeting.
™ This Is in reference to the Aucton Nolice adverlisement published n this newspaper on : ;
01. Inref bove tender, the due date has b nded from 12.05.2025 . : g ] ok 1 ks - ; : .
z l‘"JéEI'J %";"2"65"?]; SEEEE NEAET, TN CRCIEL Il {1 DEGE Lo o) 14,05, 2025 against the borrower Manoj Kumar, (Loan Alc no. HHFNOIHOU22000026455) in . LT*EI ;:EEI::E’:; i;rmr:i.lr_ sgg?ﬁdnllr; manufacturing and saling of Pipes, Fittings and allied products in Indsa, It comprises of Pipes and Fitings, Bathware
(02, Inreference io above tender, Specifications has been revised which at the bottom correct Authorsed officar’s detalis is *Shekhar Singh, Mob.- 8711522275, E- : g f bl gl e
Al other terms & conditions remain unchanged. mail; shekharsinghi@herohfl com. Rest ather detal will remam the same, 7. The figures for ihe pravious periods have been ragrouped wherever necessary.
The Corrigendwm has been published on website www.ireps. gov.in SMMG E}!,{F.:ﬂ-ﬂ,'m For and on behalf of Board
i 1494/2025 Date: 22-May-2025 For Hero Housing Finance Ltd., Authorised officer it 7 ] : . 24 PR
Plce: DeIhiNCR “Shekar Singh, Nob- 9711522275, Argagiels P PpesendTtings tingl
E-mall: shekhar.singhi@herohfl.com Date : May 21, rEﬂEE, =r“4|-:_‘ﬁ.! I _:} '1::!{5;';';‘.,; Jayant Shamji Chheda
Place : Mumbai '[Tillr-ﬁ,;g .' ':qIL!‘, X Chairman & Managing Director
't LA i, (DIN: 00013206)

PUBLIC ANNOUNCEMENT RELIGARE ENTERPRISES LIMITED 45 RELIGARE
(Under Regulation & of the Insclvency and Bankruptcy Board of India CIN: L748399DL1984PLC 1468935 "

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF

Regd. Office : 1407, 14th Floor, Chiranjiv Tower, 43 , Nehru Place , New Delhi - 110019 Values that bind

dalement ol atanaalone and Lvonsoligated Auadite nancial kesu Or the Wuarier ana vYear enae arc "
M/ S F‘-"‘SH'E LIMITED Stat t of Standal dC lidated Audited Fi ial Results for the Quarter and Year Ended March 31, 2025
1. IMame of cooporate dabior Mis Pazhupati Dairies Private Limited (Rs. in Lakhs, unless otherwise stated)
{12 10ale ofincorporalion of corparata debéor | 30" Dacamber; 2003 | ]
(3. [Ausmanly undar which comporate debiar is . | Regisira of Companies. Dalhi Standalone ! Consolidated
| [2 :E?;ﬁiderﬁ??ubmmd Uity |U152040L2003PTC2T378 1 Quarter Ended Year Ended _ Quarter Ended Year Ended
|| lidentificafion Mo. of comarate debtor ; 1
{ |5, -m:-;:sEEF;el;;;aTLﬂfminc F-BZ, 15t Floar, Shivaj Place Rijoun Garden, Wasi Particulars March 31, | December | March 31, | March 31, | March 31, March 31, | December | March 31, | March 31, | March 31,
R e 2025 3, 2024 2024 2025 2024 2025 31, 2024 2024 2025 2024
|6 |im=olvency commencemen date in respect 1'}. My .E_{IEE-.iEn:er upfcaded on NCLT partal on | : |
e e of dosr ey S it 225 0 o o P e P (Audited) | (Unaudited) | (Audited) | (Audited) | {Audited) | (Audited) | (Unaudited) | (Audited) | (Audited) | {Audited)
T L e R LT 1 | Total Revenue from Operations 2.76 376 32329 62567 |  1,178.10 | 2,02,840.20 | 1,66442.99 | 1,85,568.95 | 7,35423.64 | 62347861
ot pbb bbbl - o dorentiiob it 2 | Net Profit / (Loss) for the quarteriyear (before Tax, | (514.86) | (1,335.93) | (1490.07) | (4111.74)| (7.187.55)| 22211.14| (7.890.41) 606.20 | 24,330.01| 21,734.04
|- AR 1055301 300826201302 Velid upto 30.06 2008, Exceptional and /or Extraordinary ltems, and share
[l e T T I loss of oint venture |
e T 3 | Net Profit / (Loss) for the quarteriyear before Tax | (514.86) | (1,335.93) | (1499.07)| (4,111.74) | (7187.55)| 22211.14| (7890.41)| 2354082 24330.01| 4476866
Eﬂﬁ:ﬂ'ﬂ:nne with Tha imtenm resaluiion ng_;llia;tﬂ:iEi;Lg;I;’m TT;EF:%E OflAL LLP {aﬁer Excep[mnal and lor Er_’[ragrdmaw ltems and
i T hare in loss of joint enture)
| TN |Emait - cippasrupatigigmaiicom L ,s i 1 ! ! : i . :
Rl b st el e ol 4 | Total Comprehensive Income for the quarterfyear | (1,805.93) | (1,344.87) | (1.51512)| (3,809.02) | (6,582.30)| 17.707.20| (7.977.54)| 20655.00| 25119.71| 40,183.22
|12 oV -l 5 (after Tax and Non-Controlling Interest)
W0 of sub-sechan Cos-of sechan 2 |
scax a0 it ki gk 5 | Equity Share Capital (Paid-up) 33,065.37 33,060.57 32,972.12 33,065.37 32,972.12 33,065.37 33,060.57 32,972.12 33,065.37 3297212
| [prefessianal |
|13 [Mamas of bvschvancy Professionals HA 6 | Other Equity (Excluding Revaluation Reserve) as 1,75,912.59 | 1,79,344.32 2,18,516.93 | 2,01,342.00
liderdfing fo acl as Authorized 1 . : ! # g T
!niﬁpmlmnm%fﬁﬁ ors 40 shown in the Audited Balance Sheet
| P, i Coporale P Resaatons 2018 5 7 |Eamings Per Share (EPS) before and after
il o et foptesenfaias are Do 2actn on Webink wurw:bi gavin extraordinary items (of Rs 10/- each, fully paid up) _ _
e ff.-.ﬁf"“'.‘-".*-?t:. T ————————— . : a. Basic EPS (Rs) {0.54) (0.41) (0.45) (1.14) (1.98) | 3.00 (1.30) 3.80 3.79 713
| Wotice s heraby green that the Natanal Company Law Tribimal has ordared the commencamant :
| of & Corporate Insclvency Resciution Process of the Mis PASHUPATI DAIRIES PRIVATE b. Diluted EPS (Rs) (0.54) (0.41) (0.45) (1.14) (1.98) 298 (1.30) 176 378 707
| LIMITED on 13th May, 2025(Crder uploaded on NCLTportal on 2715t May 20235 . :
| The-cradiiors of Mfs PASHUPATI DMRIES FRIVATE LIMITED, are heraby callat upon fo submit The above is an extract of the detailed format of Quarter and Year Ended Financial Results filed with Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
! {heir claims with proof on or before 02nd June, 2025 (0 the Interim Resolution Profassional at the ; ; : : : 5 H ; ; : ;
e rantioned againstaniry No. 10. Regulations, 2015. The full format of the Quarter and Year Ended Financial Results is available on the Company’s website www.religare.com and Stock Exchanges’ website www.nseindia.com and
| The financial creditors shall submit their claims with proof by electronic means only, All ofher www.bseindia.com.
| creditors may submitthe claims with proafin person, by post or by electronic means,
| Afinancial credior befongeng fo a class, aslisted against the entry M. 12, shall ndicale its chaica For and on behalf of the Board of Directors
| of authorised reprasentabive from damang the theee insolvency professienats Estad againsl enry sd/
| W03 o adh as authorsed represeniative of the class “Real Estale Mlotiees” in Fonm CA, -MNA- - 2 :
| Submission of false or misleading proofs of clgim shall attract penalties Place: New Delhi Praveen Kumar Tﬁpﬂthl
CMA Sandeep Goel Date : May 20, 2025 Non-Executive Chairperson & Independent Director
Interim Resodution Professional
] s 2L 3 ¢ - IBBIIPA-DD3IP- 18/ ; o T, ¢ TP E o N
| laca: Newe Delni Pt IRl Phone: 011 - 42725676 | Website: www.religare.com | E-mail: investorservices@religare.com
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SOM DATT ENTERPRISES PVT. LTD.
(Formerly known as SOM DATT ENTERPRISES LTD.)
Repistered Office; Garaj Chamoer 2B, 2 Floor, 5562 Topsia Road, Kolkatta, 'W.H. -700046

NOTICE is haraby given thad tha carliﬁcggﬂd[ﬁ;u for e undar mentioned securifies of
tha Eu:urlp&mﬁ,r has/have b=en lost/mispla and tise holder(s ) of the said securites |
applicant|s) hasieye appled to the company 1o (sswe duplicate cenlficatals)

Any person who iag a claim in respect of the sald securities should lodge such with the
company @5 i registenad olfce within 15 days from (his date; alse the Company will
proceed toissue duplicate carificatels) without fFurther intirmatson,

SWAGTAM TRADING & SERVICES LIMITED
CIN: L51909DL1984PLC289131
Regd. Office: R-489, GF-A, New Rajinder Nagar, New Delhi — 110060
Tel : 011-42475489 E-mail : swagtam1984@gmail.com Website : www.swagtam.com
NOTICE
Pursuantto Listing Agreement(s) with BSE Ltd. & CSE, Notice is given that Meeting of Board off
Directors is scheduled to be held on Friday — 30.05.2025 at 03:30 P.M. at its Registered Office,
inter-alia to Consider and approve the Audited Financial Results of the Company for the Fourth
Quarter & Year ended 31st March, 2025 along with Limited Review Report. Trading Window in
equity shares will remain closed from 01.04.2025 to 30.05.2025 for all insiders, And any other

P oITL > < Canara Bank
S SF il Unrin

(frcfra anfRaal va u ﬁ‘l%ﬁﬁﬁﬂrﬁy vd yeatfaior affem 2002 s iED LT
(arferfsras W —2 W+ 2002) &1 9191 13 (3) 4 13 (8) & Wi ufoq E-I'Tﬂ‘!:!ﬂleiﬁﬂﬂ'f_r[ )
T af¥e =it/ SRR A A W T o R SR S w0 oI SETa R U S 0T S S Hi @ H 2 L Cal

I’ii@tlﬁ"ﬁ‘ﬂ
T o T W ST ARt 60 e 1 e Teem i TeT 8 | FEET Hol A e it Al o aTe T 8 8 | dfe el wEEEr | eo faE @ gy oy

THT T T TR F I mmliﬁﬁmcnsqﬁﬁﬁrrﬁmd—ﬁﬁmﬁrﬂ Fﬂﬁ?ﬂ-%ﬂﬁqﬁ—rwm—lﬁmhmﬁfmm—”l e

Rameiz) of Kind of Securities and No.ol | Distinclive e fawar are & & mtﬁ'ﬂ‘-* fIFe o e AT ) A e B e g e @ TaeT | a0 (&1 & e Frer altha awman afdn &1 qmas a1 & | matterwith the Permission of the Chair.
;"I::::L ——— ?:WEE;H;J;HPSEIEHEE — Becrt :':;:]:;:; TP 48 Here & Wil 8 s g fEe een e 1w gl k| For Swagtam Trading & Services Limited
PV, LT, Equily V. Rs 10)- 00 | \e7aras? g | T @Ay e . w4 b | e s _ Sd-
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i T R hfﬁ;! :qizmi:l
3. | e A § e | 30- lﬁgﬂ ' (Rs. in Lakhs, unless otherwise stated)
3 - :-ILE;:II‘“” iy ahifre ik af '-r-t.r« ?F'1=:F r‘Tn B Standalone Consolidated
. _E’ﬁ"f TTE 7 e (ARG ] Quarter Ended Year Ended Quarter Ended Year Ended
i [ ;':,T,:J“T e *,T-?fﬁ.’i’ﬂf‘m'.‘?ﬁm’";”* et S s Particulars March31, | December | March31, | March31, | March31, | March31, | December | March31, | March31, | March 31,
6. | e Sl % wEAT A AT AT | 10 9, 2025 | UEE O 21 W, 2025 F AR 2025 31, 2024 2024 2025 2024 2025 31, 2024 2024 2025 2024
Faf 3r1=rr R 7T}
i) |
7. | PR W W ) 1S ;m 2025 .r—m-er T A (Audited) | (Unaudited) | (Audited) | (Audited) | (Audited) | (Audited) {Unaudit&d} (Audited) | (Audited) | (Audited)
Jretire | 19 = 2025 & 18090 — - —— —_ e ] —— e} — SRS SRR
WPty e e Al [1 ] Total Revenue from Operations 2.76 376|  a2320| 62567 117810 | 2,02,640.20 | 16644299 | 185568.95 | 73542364 | 62347861
G 2 | o 1 e 2 3| T F. |BERIPANDGHP-MO007 1201 T- 1810583 i
tifete) s am e AANIISEA 062001302 2 | Net Profit | (Loss) for the quarter/year (before Tax, (514.86) | (1,335.93) | (1499.07)| (41174} | (7,187.55) 2221114 | (7.890.41) 606.20 | 24,330.01 21.734.04
AT ] 40, . 5 S &nephan_al_ and /or Extraordinary [tems, and share
e A EEF R A A I::'é?:r.;:rwaﬁlalr?:l:;.uﬁpgaei o in logs of joint venture) I
10| Sferm T T % e T 9| A A - sk 3 | Net Profit / (Loss) for the quarter/year before Tax (514.86) | (1,33583) | (1499.07) (4,111.74) | (7,187.55) 2221114 | (7.80041) | 2364082 24 330.01 44 768 .66
P 2w o o | T YA g et (after Exceptional and for Extracrdinary Items and
| Fm: - cim pastupasBomall com share in loss of joint enture) :
11.. =t & = o st i 02 77, 20625, (A STe B A 1
1 : == |8 ‘;?ﬂﬁ A 148l ] 4 | Total Comprehensive Income for the quarterfyear | (1,805.93) | (1, 34487) | (1,515.12) | (3,809.02) | (6,582.30) 17,7072 | (7977.54)| 20,655.00 25119.71 40,183.22
G o bl Bt s 2 ':FF sl (after Tax and Non-Controlling Interest) .
=5 mT,: :-11—:?-"11— e — TR 5 | Equity Share Capital (Paid-up) 33,065.37 | 33.060.57 J29r2Az2| 3306537 | 3297212 33,065.37 | 3306057 | 3297212 3306537 | 3297212
e 7] gy £ & ] ks
i g Py iR -k ol 6 | Other Equity (Excluding Revaluation Reserve) as 1,75,912.59 | 1,79,344.32 2.18,516.93 | 2,01.342.00
AT 7R :
1. (%) W = A | s I-L'!_l"-’-‘ il % e (eapn P i) shown in the Audited Balance Sheet
T?E-Tn i ;T;:,,TF T { | Eamnings Per Share (EPS) before and after
l.l'ﬂ?’-tﬂ W R w| A extraordinary items (of Rs 10/- each, fully paid up) _
=, a. Basic EPS (Rs) (0.54) (0.41) (0.45) {1.14) (1.98) 3.00 | {1.30) 3.80 379 7.13
WWWWFWWWWWWHHGEEEE TN 24 O, 2035 W -
T—mmr frém 7 r'-j"'_m'-rr';—rl 1 Yo oty ey gl R ) 0T i menur b. Diluted EPS (Rs) (0. 5-4]' {0.41) (0. 45] (1.14) 11 Elﬂ:l 2.98 | (1.30) 3.76 3.78 7.07
1A A A R
Proret gy el gt PP % AOTEIT) A1 02.06.2005 B W T W A9 TE) F EEE WA ¢ above is an extract of the detailed format of Qua 'E-'F and Year Ended Financia 'E'ELJ Thed Wi 0 XCNAnges under neguiation 4.3 ol Ing Istng Igalions and Lisclosure EE]LIIFEIT!EFI 5
e s il 02.06.2025 | A 47 = 3 The ab tract of the detailed f t of Quart d E::EdF | Resuits filed IhStEE'rﬁE h der Regulation 33 fth SEBI (Listi Dhl { d Discl R ts)
L o T, o AR o, 10 8 ofin 9 6T o e A s Regulations, 2015, The full format of the Quarter and Year Ended Financial Results is available on the Company's website www.religare.com and Stock Exchanges’ website www.nseindia.com and
f3eiT TR SEE el A & A 0 S AT ) ey wd) AR e 30 e W Baabndia.coi
SEEE T ] SR S 6 AT S SR W T A . . :
51 A, 12 5% Tore I 1 1 6 5t o Y R, T TR e AR o For and on behalf of the Board of Directors
ﬂmﬂ’-l'_l':lT‘_'TiF_flemﬂ'_'I#Fm"ﬂ'l lS#TW"T"I"TI'I"'JWﬂ'-T:"'ITTE
T AT 5 S T e A - sdf
T % G A W ) 0 A AR A A Place: New Delhi Praveen Kumar Tripathi
mmm Date : May 20, 2025 Non-Executive Chairperson & Independent Director

e |, -IBBUIPA-DOZIP-HO000T2017-18110583
wEm den AAI0583101/300626/301302, 30.06.2026 e e
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NOTICE

SOM DATT ENTERPRISES PVT. LTD.
(Formerly known as SOM DATT ENTERPRISES LTD.)
Registarad OHfice: Garaj Chamber 2B, 27 Floon, 86812 Topsia Road, Rokatta, W.B, -Fil0d6

MNOTICE is hereby gheen that the certificaleds) for the under mentioned securities of
the Company has'have besn lost'misplaced and the holdens) of the said securities /
applicant(s] hashave applied bo U Champany b issue doplicale cartiicale]s)

Amy person who has a ciaim in respect of the said securities should lodge such with the
cormpany as is reglstered office within 15 days frorn this date; else the Company will
procesd tolssus duplicate certificate(s) without further intimaticn.

Wame{z) af Kind of Securifies and Mo, of Diztincibve
helder|sh late value Securifies | nember{s)
BOM DATT ENTERPRISES | BAYER CROPSCIENGE LIMITED 100 1G6T4TA5S -
PUT. LTO. Equity FV. Rs.10/- 187474532
S0M DATT ENTERPRISES | BAYER CROPSCIEMCE LIMITED 100 1675080 -
PUT, LTD. Equity EV. Rs.70/- 16758508

Date - Z22/05/2025
Place ;| New Delh

Mame(s) of holder(s) | Applicant{s)
S0M DATT ENTERPRISES PVT. LTD.
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SWAGTAM TRADING & SERVICES LIMITED
CIN: L51909DL1984PLC289131
Regd. Office: R-489, GF-A, New Rajinder Nagar, New Delhi — 110060
Tel : 011-42475489 E-mail : swagtam1984@gmail.com Website : www.swagtam.com
NOTICE
Pursuant to Listing Agreement(s) with BSE Ltd. & CSE, Notice is given that Meeting of Board of
Directors is scheduled to be held on Friday —30.05.2025 at 03:30 P.M. at its Registered Office,
inter-alia to Consider and approve the Audited Financial Results of the Company for the Fourth
Quarter & Year ended 31st March, 2025 along with Limited Review Report. Trading Window in
equity shares will remain closed from 01.04.2025 to 30.05.2025 for all insiders, And any other
matter with the Permission of the Chair.

For Swagtam Trading & Services Limited

Sd/-

Vinod Bala

Director (DIN: 09790881)

New Delhi, the 21st day of May, 2025
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RELIGARE

Values that bind

Statement of Standalone and Consolidated Audited Financial Results for the Quarter and Year Ended March 31, 2025

(Rs. in Lakhs, unless otherwise stated)

Standalone Consolidated
Quarter Ended Year Ended Quarter Ended Year Ended
Particulars March 31, | December | March31, | March31, | March31, | March31, | December | March31, | March31, | March 31,
2025 31, 2024 2024 2025 2024 2025 31, 2024 2024 2025 2024
(Audited) | (Unaudited) | (Audited) | (Audited) | (Audited) | (Audited) | (Unaudited) | (Audited) | (Audited) | (Auvdited)
Total Revenue from Operations 2.76 3.76 323.29 025.67 1,178.10 | 2,0284020 | 16644299 | 18556895 | 73542364 | 62347861
2 | Net Profit / (Loss) for the quarter/year (before Tax, (514.86) | (1,335.93) | (1,499.07)| (4111.74)| (7,187.55) 2221114 | (7,890.41) 606.20 | 24 .330.01 21,734.04
Exceptional and for Extraordinary Items, and share
in loss of joint venture)
3 | Net Profit / (Loss) for the quarterfyear before Tax (514.86) | (1,33593) | (149907)| (4.11.74)| (718755) | 2221114 (789041 2364082 | 2433001| 44,768.66
(after Exceptional and for Extraordinary ltems and
share in loss of joint enture)
4 | Total Comprehensive Income for the quarter/year | (1,805.93) | (1,344.87)| (151512)| (3.809.02)| (6.582.30)| 17.,707.29| (7.977.54)| 20655.00| 25119.71| 40,183.22
(after Tax and Non-Controlling interest)
Equity Share Capital {Paid-up) 33,065.37 | 33,060.57 [ 3297212 | 3306537 | 3297212 3308537 3306057 | 3297212 3308537 | 3297212
Other Equity (Excluding Revaluation Reserve) as 1,75,912.59 | 1,79,344.32 2,18,516.93 | 2,01,342.00
shown in the Audited Balance Sheet
7 | Eamings Per Share (EPS) before and afler
extraordinary itemns (of Rs 10/- each, fully paid up)
a. Basic EPS (Rs) (0.54) (0.41) (0.45) (1.14) (1.98) 3.00 (1.30) 3.80 3.79 7.13
b. Diluted EPS (Rs} (0.54) (0.41) (0.45) (1.14) (1.98) 2,98 (1.30) 3.76 3.78 7.07

The above is an extract of the detailed format of Quariter and Year Ended Financial Results filed with Stock Exchanges under Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements)
Regulations, 2015. The full format of the Quarter and Year Ended Financial Results is available on the Company's website www.religare.com and Stock Exchanges’ website www.nseindia.com and

www.bseindia.com.

Place: New Delhi

Date : May 20, 2025
Phone: 011 - 42725676

| Website: www.religare.com | E-mail: investorservices@religare.com

For and on behalf of the Board of Directors

sd/

Praveen Kumar Tripathi

Non-Executive Chairperson & Independent Director

epaper.jansatta.com
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